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CBNrRAL ADMINISTRATlvB TRIBUNAL 
ALLAHABAD BENCH 

Al.LAflARAD 

Original Application No. 687 of :JOOS. 

ALLAHABAD this the SU& day of Auguat, 2008. 

BOll'BLE llR. ABBOK 8. KARAMADI, JIEMB&R- .J 

Anuj Kumar Pandey 
S/o Late Sri DurgaPrasad Pandey, 
Rio HataNo.1 Hatharas Junction 
Tahsil Hath1111S District MahamayaNagar 
U.P. 

(By Advocate : Shri S.L. Kushwaha 
Shri C.L. Chauhan 

Versus 

. .. Applicant. 

. . 

1. General Manager (Personal), North Central Railway, BarodaHiouse, New 
Delhi. 

2. 

3. 

Divisional Railway Manager (Personal) North Central Railway, Nawab Yusuf 
Road, Allahabad, U.P. 
Divisional Personal Officer (Personal) North Central Railway, Nawab Yusuf 
Road, Allahabad. 

... Respondents. 

(By Advocate: Shri Anil Kumar) 

ORDER 

This applic•ion is filed seeking direction to the respondents for considention of 

his appointment on compassionlte ground since the iespondents have not passed any 

order . Having regard to the admitted fact between the parties end pleadings on record f 
the death of employee on 30.08.1985. It follows that the ground taken in this OA and the 

reply given by the respondents in the counter affidavit in which it is stated thm they have 

not given any reply on the representation of the applicant and taken contention thlt the 

claim of the applicant is belated one and relief cannot be granted to the applicant 

2. I have hea-d the learned counsel for the pmties and perused the pleading• on 

record 

• 

' 



-

3. Having regard to the facts on record and in view of the contention t 

respondents in the absence of any order by the cmnpetent mthority reg.-ding the cl • 

the appliC11Dt, I thought it jult end proper to direct the respondents authority to pa1ii 

appropriate speaking order in accordance with law by taking into consimration the 

groun<tin this QA as a representation and dispose of the same in accordance with laY.j 
}..n'~-0 fklil ~ -;:( '3 'Jr\~ k. . 

4. With the above direction, the OA is disposed of. No costs. 

/}} st· 
Member-J 
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